SCHEDULE I
FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S UNJ IMPORT PRIVATE LIMITED

[1 Name of corporate debtor M/s UNJ IMPORT PRIVATE LIMITED
2 Date of incorporation of corporate debtor 06.12.2010
3 Authority under which the corporate debtor is REGISTRAR OF COMPANIES NCT OF DELHI
incorporated/registered AND HARYANA
4 Corporate Identity No/Limited Liability Identification U74900DL2010PTC211094
No. of corporate debtor
5 Address of the registered office and principal office (if | A-15SOUTH EXTENSION PART-1l NEW DELHI-
any) of the corporate debtor 110049
6 Date of closure of insolvency resolution process 13.04.2021
7 Liquidation commencement date of corporate debtor 13.04.2021 (Date of receipt of Certified copy
of Liquidation Order is 15.04.2021)
8 Name, Address, e-mail address, telephone number and | KAMAL AGARWAL
the registration number of the Liquidator. 487/27 SCHOOL ROAD, NEAR PEERAGARHI
METRO STATION, NEW DELHI- 110087
e-mail:- advocate.kamal.aggl@gmail.com
Mob:- 9811138823
IBBI/IPA-001/IP-P00868/2017-18/11466
9 Last date for submission of claims 13.05.2021

Notice is hereby given that the Hon’ble National Company Law Tribunal (NEW DELHI BENCH V1) has
ordered the commencement of liquidation of M/s UNJ IMPORT PRIVATE LIMITED on 13.04.2021,
Certified copy of which is received on 15.04.2021.

The Stakeholders of M/s UNJ IMPORT PRIVATE LIMITED, are hereby called upon to submit a proof of
their claims, on or before 13.05.2021, to the liquidator at the address mentioned against item 8.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

(KMR AL)

LIQUIDATOR
IBBI/IPA-001/1P-P00868/2017-18/11466
claims

Date:- 16/04/2021
Place:- New Delhi

Relevant forms for submission of may be downloaded from

https://ibbi.gov.in/home/downloads

Form C-Operational Creditors, Form D- Financial Creditors, Form E-Workman/ Employee, Form F-
bl mriond ranracantative of Warkman/ Emplovee. Form G- other stakeholders.
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Classified

CHANGE OF NAME

I, Rahul Kumar s/o Jal
Prakash rfo-F-13-
Asudershan Park, New
Delhi-110015,have changed
my name to Rahul,
permanently.

0040569833-8

¥ I FT LI r
Mahadev Prashad r/o-F-13-
Asudershan Park, New
Delhi-110015have changed
rmy name to Jai Pakash,
permanently.

00405698339

. I ROTTar I
Prakash rfo F-13-A,
Sudershan Park, New Delhi-
110015, have changed my
name to Seema
permanently.

0040569833-10

—PUBLIC NOTICE
|, “SUKHWINDERSINGH
sfo AVTAR SINGH rio
13531, GStreet no. 15
Vishkarma Colony,
Ludhiana, Punjab 141003
declare that name of my
mother has been wrongly
written as TARINDER
KAUR in my previous
passport no. A7414154 and
in ration card no. 520435
The actual name of my
mother is AVTAR KAUR

PUBLIC NOTICE

| This &5 1o o "',:I I'v' gemeral puhlic

| of his WG Fiat Mo, 74
g srniamg F GE 1, Pockei 4, Sec-9
Mareks, New Dethi. FIR has hetn biged
I 1 Crime Branch Delbi, vide LR Ne
f\HI PG dated TR0

{& Electric

FINANCIAL EXPRESS 32t

012Z20-6651214

Call

9.

Notn:e is hereby given that the Hﬂn ble Mational Cﬂmpany Law Tnbunal (NEW
DELHI BENCH V1) has ordered the commencement of liguidation of Mis UNJ
IMPORT PRIVATE LIMITED on 13.04.2021, Certified copy of which is received
on 15.04.2021.

The Stakeholders of Mis UNJ IMPORT PRIVATE LIMITED, are hereby called
upon to submit a procof of their claims, on or before 13.05.2021, to the liguidator at
the address mentioned againstitemn 8.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date:- 16/04/2021
Place:- New Delhi

Relevant forms for submission of claims may be downloaded from
https:/libbi.gov.infhome/downloads

Form C-Operational Creditors, Form D- Financial Creditors, Form E-Workman/
Employee, Form F- authorized representative of Workman/ Employee, Form G-
other stakeholders.
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113.04.2021

resc:lutlon process

corporate debtor copy of Liquidation Orderis 15.04 2021)

KAMAL AGARWAL

telephone number and the registration 487/27 School Road, Near Pee

number of the Liquidator. Meiro Station, New Dethi- 11008 "
e-mail:advocate.kamal. aggl@gmail.comj
Mob:- 9811138823
|IBBIIPA-0011P-PODBES/2017-18/11466

13 DE 2021

arhi

L,EIET. date fn::r submlssmn Df dalms

(KAMAL AGARWAL)
LIQUIDATOR
IBBUIPA-DO1/IP-PO0BEE/2017-18/11466

Dat

m I INE~ CIDET Damb-r | iomaidasd
17 April 2021

reapto lean https://epaper.financialexpress.com/c/59846072
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